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mittee was set up by the Bombay Port
Trust in 1966 consisting of the representa-
tives of the Port Trust, ship-owners and
ship-repairers to ensure the best possible
utilisation of the existing ship-repair faci-
lities at the Port Trust Dry Docks and to
make recommendations for their improve-
ment. The Committee has held several
periodical meetings and various recommen-
dations to the Port Trust. In the light of
the recommendations made by the Com-
mittee, the Port Trust Board has approved
in principle the provision of additional
facilities such as compressed air plants,
oxy-acetylene plants, electric supply, shore
lighting etc. at the Port Trust Dry Docks.
The Port Trust Board are at present
engaged in preparing detailed plans and
estimates for getting Government sanction
for the same.
Bombay-Agra Road .
*/635. SHRI BABURAO PATEL:
Will the Minister of TRANSPORT AND
SHIPPING be pleased to state :

(a) whether Government are aware
that the National Highway, called Bombay-
Agra Road is not only too narrow but is
also in a dangerously bad condition bet-
ween Indore and Nasik ;

(b) the ber of road accidents which
occurred last year on this Highway ;
(c) whether Government are also

aware that this Highway is not only used
mostly by heavy commercial traffic but also
by Indian and foreign tourists ; and

(b) if so, the steps Government pro-
pose to take not only to repair the High-
way but also to widea it sufficiently to
accommodate two-way traffic ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DARSHAN) :
(a) Yes Sir. The Government are aware
that a major portion of the Indore-Nasik
section of the National Highway is narrow,
but it is not in a dangerously bad condi-
tion.

(b) and (c). The requisite information
has been called for from the Governments
of Maharashtra and Madhya. Pradesh and
will be laid on the Table of the Sabha,
when received.

(d) Proposals to improve and widen
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the Highway for two-way movement in
some sections, subjected to heavy traffic,
are under consideration. These proposals
will be finalised, when allocation under the
Fourth Five-Year Plan for National High-
ways are known.

Anti-Corruption Case against Shri Nagnrwala
of Gujarat Government

*1636. SHR1 MADHU LIMAYE :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether it is a fact that an anti-
corruption case against Shri Nagarwala, an
Officer of the Gujarat Government was
referred to a Commission of Inquiry ;

(b) whether the Commission of Inquiry
has submitted its report ;

(c) whether the opinion of the U.P.S.C.
has been sought in the matter ;

(d) how much time has elapsed since
the matter was referred to this Commission;
and

(e) when the opinion of the Commis-
sion is expected to be received by Govern-
ment and when Government propose to
take action in the matter ?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : (a) to (c). Yes,
Sir.

(d) and (e). The matter was referred
to the Union Public Service Commission
in February 1967. They have stated that
thelr advice is likely to be communicated
to the Government by the middle of May
1968. It may be mentioned that the records
of the case are voluminous aand the Inquiry
Commission’s report runs into 1088 pages.
Government will take further action on
receipt of the advice of the Commission.

National Integration Council

*1637. SHRI SHIVA CHANDRA JHA:
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the composition of the
National Integration Council has been
finalized ;

.. (b) if 8o, the details thereof ;.and

(c) if not, the reasons therefor ?



164

Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) Yes,
Sir. :

(b) A statement is laid on the Table
of the House. [Placed in Library. See No.
LT—1155/68].

(c) Does not arise.

Hunger Strikes by Haryana Government
Employees

*1638. SHRI SHRI CHAND GOEL :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether it is a fact that some
leaders of the Haryana Subordinate
Services Federation has resorted to hunger
strikes for an indefinite period at Chandi-
garh and other places in the State against
their victimization for staging a strike on
the 8th and 9th February, 1968 ; and

(b) if so, the steps taken by Govern-
ment to save the lives of the fasting
leaders ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) and
(b). A statement is laid on the Table
of the House. [Placed in Library. See No.
LT—1156/68].
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Development of Road in NEFA

*i641. SHRI HIMATSINGKA : Will
the Minister of TRANSPORT AND
SHIPPING be pleased to state :

(a) how far the plan for roads develop-
ment in N. E. E. A. for 1967-68 has been
implemented and how far it remained to
be implemented at the end of the year; and

(b) the total allocation for the scheme
and the actual expenditure incurred therc-
on?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND SHIP-
PING (SHRI BHAKT DARSHAN) : (a)
Necessary information is being collected
from the N. E. F. A. Administration and
will be laid on the Table of the Sabha in
due course.

(b) Originally, a provision of Rs. 46
lakhs was made for Capital works in the
Budget Estimates for 1967-68; but it was
finally raised to Rs. 66.61 lakhs. Informa-
tion regarding the actual expenditure incur-
red is also being collected from the N. E.
F. A. Administration and will be laid on
the Table of the Sabha when received.





